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1. 11-10-gq 	 ~11r. D. P. DhalsaRiant, 

learned Counsel for the Applicant 

seeks permissi-,n to withdrw this 

application. Permission is allaqed. 
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1 	1 	The application is dismiEsed as 

w ithd raw n. 

P. co~-,,y of this order -be 

handed over to the learned z~enior 

Standing C---,unsel Mr. Ylohanty. 
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